ri TEM NO. 44 COURT NO. 2 SECTI ON 1|

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl)... 2012

CRLMP. NO(s). 10703
(From the judgenent and order dated 04/04/2012 in CRA No. 409/ 2002
of The H GH COURT OF U. P AT LUCKNOW

MASI HUDDI N AHVAD KHAN Petitioner(s)
VERSUS

STATE THR. C.B.I. Respondent ( s)
(Wth appl n(s) for exenption from surrendering)

Dat e: 21/05/2012 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE DEEPAK VERNA

HON BLE MR JUSTI CE SUDHANSU JYOTI MUKHOPADHAYA

( VACATI ON BENCH)

For Petitioner(s) Arunabh Chowdhury, Adv.
Anupam Lal Das, Adv.
Gai ni l ung Pannei, Adv.
Vai bhav Tonmar, Adv.
A. B. Singh, Adv.
Ani rudh Si ngh, Adv.

SSS5=S

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
| ssue notice.
The petitioner is exenpted from surrendering.

(G SUDHAKARA RAO (S.S. R KRI SHNA)
COURT MASTER COURT MASTER



